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CENTRAL administrative TRIBUNAL
PRINCIPAL BENCH

0.A. NO.1624/2000
O.A. NO.1584/2000
O.A. NO.1720/2000
O.A. NO.1943/2000

New Delhi this the 16th day of October. 2001

HON'BLE SHRI JUSTICE ASHOK AGARWAL, CHAIRMAN

HON'BLE SHRI S.A.T.RIZVI, MEMBER (A)

( ! ) . OA Nn. 1624/2000

1 .Srnt.Abha Bhardwaj
W/o Dr. R. Bhardwa.j
R/o D-1/8, DDU Hospital Residential Complex
Hari Nagar, New Delhi-64.

?. Smt. Madhu Sharrna

W/o Shri R.K.Shanna
"M R/o M-38, New Mahavir Nagar
• UT Tl r-. I V% 1New Delhi.

Smt.Kanta Vohra

Vv/o Shri Devendei' Vohra
R/o 109/B, Ramesii Nagar
New Delhi,

4. Smt. Rekha Pathak
W/o Shri G.D.Pathak
R/o 46, Laxmi Apartments
Sector 9, Rohini
Delhi.

5, Smt.Rajni Sat i
W/o Shr L C.S.Sa t i
R/o B-549, Sector Si
Kendriya Vihar
No ida.

Smt. Renu Saxena

W/o Shri A.K.Saxena

R/o C-7/60, East of Kailash
New Delhi.

7. Ms.Iajinder Kaur
D/o Sardar Narayan Singh
R/o DA/99/C Hari Nagar
New Delhi,

8. Smt.Usha Rani Sharma
W/o Shri V.B.Sharma
R/o 28, Plot B-5
Deluxe Apartments
Vasundhara Enclave

Delhi.



9, Bharat BhusliaiV.
S/o Late Shri A,G.Lakhera
R/o 99-B, Ramesh Hagar
Delhi.

( By Sh.B.B.RavaJ and Shri K.N.R.Pi 1 lay,
Advocates)

-versus-

Shri Commissioner

Kendriya Vidyalaya Sangathan
18, Institutional Area
Shaiieed Jeet Singh Marg
New Delhi-no 016.

Advocate Shri S.Rajappa)

OA No. 1584/2000

J. Dr.V ivekanand in i Ja i n

Yoga Teacher , V i. silesh Kendr iya V i dya 1aya
Karala Nehru Nagar
Ghaz iabad.

2. Yip in Kumar Anand
Yoga Teacher, Kendfiya Vidyalaya
Gole Market

New Delhi,

3. Smt.Poonam Sehj?« l

Yoga Teacher,Kendriya Vidyalaya
Gole Market

New Delhi.

( In person)

-versus-

ihe Commissioner
Ke ad r i ya V i dya1aya Sa nga than
18, Institutional Area
Shaheed .Jeet Singh Marg
New Delhi.

( B\' Advocate Shr i 3 , Ra .jappa,)

(3), OA No.1728/2000

Arun Kumar Vashisht

K.V.No.2, Delhi Cantt.

Delhi.

C In person )
-versus-

The Commissioner

Kead r i ya V idya 1aya Sa.nga than
18, Institutiona] Area
5!haheed .Jeet Singii Marg
New Delhi.

(By Advocate Shri S.Rajappa)

Applicants

Respondent

Applicants

Respondent

Applicant

Respondent



iiLL OA Mo. t94 3/2nnn ^
Vaidya Nath Jha
Yo^a Teacher
K. V. No. 1

Cantt,

In person )

-versus-

Union of India, throutfh
•^ecretary
Ministry of HPn
Shastri Bhawan
New Delhi,

E.Prabhakar
Education Officer
if Institutional AreaShaheed Jeet Singh Mar-^
Weiv Delhi-i 10015,

The Princioal
K.V.No.i
Delhi Cantt.

(By Advocate Shri S.Rajappa)

1.

•>

3.

Applicant

Respondent

order (ORAL)
Shri Justice Ashok Agarwal;-

Aggrieved '=>• the pa.sad by t,. Tribunal
the present OAs, part.es l.ad approached the High

eo...e.n order w.s pa.sL
•suUio, ising the Board of Governors to take a decision

the matter The Board of Governors. .e are
-•or„ed, has issued ,ts du-ecttons b. an order passed

7.9,2001. In the circumstances, in our vien.
nothing now survives in the present OAs. The order of

®°"" Of Oovernor, of 7.9.200J, if ,i
iresh cause of action. Present OAs in th^

tances stand disposed of ,vith no order as to
oosts,

<:

'-•3 •A• t". .R i 2Vi )
Member (A)
/sns/

(Asholk
Cha i ri!i

AgaiMva I )
an




